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PlIUac up Peon'. .. ,..... Sala'-
waaa. III Dr.... MIIDObar Lob1a ....... 

t313. SIlRl MOIl LAL SING.: 
WUl the Minister, ~ HEALTH AND 
FAMILY wa.FAB be pleated to 
nate: 

(a) whether J6 per eent Of vae-
euclll aeewinl 1ft the Ifade of ~ 
aN reMrved for beinl I1ted up by 
transfer of Safaiwa1u, Fa raabes , etc. 
who have put in a minimum of flve 
years' .rvlee even thou.h they may 
not be poIRUiDl minimum edLlCa-
tlDaal qua1i6eationa prescribed for 
cl1rect recruitment to the post since 
:r.bruary. 1m In Dr. Ram Manohar 
Lohia Hoapltal, New Delhi; and 

Cb) If 10, why even a linale va-
~ancy Of peon out of ftve filled in the 
hoapital has not been made reserved 
for Satai.alas in 1980! 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
I'AMILY WELFARE CSHRI NTHAR 

RANJAN LASKAR): Ca) Yes. 

(b) One Safaiwala has been 
appointed U Peon by transfer out of 
of veeaDiea Of Peons ftlled in 198~, 

P'eatIlDc' ~lJI1eIIentatlons of SC fiT 
Employ_ 01 Dr. Ram Manobar Lobla 

Hospital 

4384. SHRI RAMJIBHAI. MAVANI: 
WUl the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) whether it is a tact that a 
number of representation from Sche-
duled Castes/Scheduled Tribes em-
ployees of Dr. Ram Manohar Lobia 
Hospital, New Delhi are pendin, with 
the Health authorities for more 
than tw,. ". arsj and • 

Cb) U ~ the reasons therefor! . _:~ ~ 

THB MDtJSTD OF &TAT& III 
THE MINISTRY OF HEALTH AND 
FAMILY WBLFARB "; (SHill '! NIHAB 
RANJAN LASKAR): (a) No. 

~ . • 
(b) Does DOt arlIe. 

DTC ColaDl_ at G.T ..... ~ Bad 
Hapi' 

4381. SRRI II. RAllooPAL RED. 
DY: Will tile MiDister of SRIPPDIO 
AND TRANSPORt" 'be pleUed \0 
atate: 

(a) whether D.T.C. colooiel at 
G. T. Road and Hari Napr were 
constructed In 1984; 

(b) whether the Ministry of Works 
anet HOUlin, hal decided to trander 
the tenements/hoU881 in ita occu-
pants. 

Cc) whether D.T.C. Board approv-
ed the tranlter of houses ltenements 
to the present occupanta of .D.T.e. 
colonies at G.T. R.oid and Hari Nagar 
On 31st August, 1979: 

Cd) whether the Ministry of 
Shipping and Transport hal also 
accorded its approval for the sale/ 
transfer of these hOU8eI/tenementa ill 
July, 1980; and 

(e) If ao. the reasons why the de-
cision has not been implemented 80 
far, 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT CSHRI BUTA SINGH): 
Ca) The work of construction of G.T. 
Road aDd Hari Nagar D.T.C. Colo-
nies was taken up in the year 1962 ... 
and completed in the year 1964-415, 

(b) No, Sir. The Ministry Of Works 
and Housing had in April 1978 adv:U-
ad the DTC that "it is for the em-
ployers to decide whether they would 
lUce to djsJ)Ole off the housin, stock 
created under the Scheme and re-
place the same tor other eligible 
WOrkers, wh~ the houses were 

construded by the employen t.r 




